
129 Written Answers SRAVANA 31, 1891 (SAKA) Written Answers 130 

caretaking branch and tried to re-
mOVe the typewriter. This resulted 
in a commotion. A minor scuffle took 
place as a result of which an advocate 
and his brother on the one hand and 
a far ash of the caretaking branch of 
the other are reported to have sus-
tained minor injuries. The matter 
was later amicably settled in the 
meeting of the Bar Association with 
the Deputy Commissioner and it was 
decided that no further action would 
~e taken in the matter. 
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Strike by employees of Madras Port 

4564. SHRI MUHAMMAD SHE-
RIFF: Will the Minister (j)f SHIP-
PING AND TRANSPORT be pleased 
to state: 

(a) whether there was a strike on 
the 15th May, 1969 by the employees 
of M.~dTas Port and the work had 
paralysed; 
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(b) the reasons which compelled 
the employees to go on strike; 

(c) the loss suffered by the port 
due to thh strike; 

(d) whether Government have 
agreed to the demands of theemp-
loyees; and 

(e) when the strike was called off? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING 
AND TRANSPORT (SHRI RAGHU-
RAMAIAH): (a) and (b). The cle-
rical staff and shore labour in Madras 
Port went on strike on 15th May, 
1969 in pursuance of a charter of 23 
d~mands submitted by the Madras 
Port Trust Employee3' Union to the 
Chairman, Madras Port Trust. 

. (c) The Madras Port Trust did not 
incur any direct financial loss. 

(d) and (e). At the intervention 
of Union Minister of Labour, EmploY-
ment and Rehabilitation, the strike 
was called off On the 18th May, 1969. 
The Union Minister of Labour discuss-
ed the demands with the parties on 
21st and 22nd May at New Delhi 
when agreement was reached on pro-
vision of minimum guarantee of work 
to 'A' and 'B' categorv workers and 
on giving up direct "recruitment of 
Uppe,' Division Clerks. An ad hoc 
Committee was also constituted to go 
into the remaining demands. 

Indian CounCil of SOCial Science 
Research 

4565. SHRI MUHAMMAD SHE-
RIFF: Will the Minister of EDUCA-
TION AND YOUTH SERVICES be 
pleased to ·]tate: 

(a) whether Government have 
taken a decision regarding the com-
pDsition of the Indian Council of 
Social Science Research; and 

(b) if so, the details thereof? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. 
R. V. RAO): (3) Yes, Sir. 




